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NOTIFICATIONS UNDER INCOME-TAX ACT

o 1961

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SATISH AGRAWAL):

I beg to lay on the Table a copy
each of the following Notifications
(Hindi and English versions) under
section 296 of the Income-tax Act,
1961:—

(i) 8.0, 3733 published in Gazelte
of India dated the 10th December,
1977

(ii) S.0. 3754 published in Gazette
nf India dated the 10th December,
19717. [Placed in Library. See No.
LLT-1401,/77].

ANNUAL REPORT OF RamMpurR Raza Li-
BRARY RAMPUR FOR 1975-76 WITH Two
STATEMENTS

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKATA-
KI):

I beg {o lav on the Table:—

(1) (i) A copy of the Annual Report
(Hindi and English versions) of the
Rampur Raza Library, Rampur for
the year 1975-76 together with the
Audited Accounts, under sub-section
(1) of section 21 of the Rampur Raza
Library Act 1975.

(ii) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the above documents.

(2) A statement (Hindi and Eng-
lish versions) explaining that Gov-
ernment .re in agreement with the
above Report and therefore no
Review is being laid, [Placed in
Library. See No. LT-1403/77].

ANNUAL REPORT OF NATIONAL BUILDINGS
CoRPORATION, Ltp., Nrw DELHI FOR
1976-77 WITH A STATEMENT AND REVIEW
AND ANNUAL REPORT OF HINDUSTAN
Hovsineg Factory Ltp NEw DELHI FOR
1976-77 WITH A STATEMENT
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SuGAR (CONTROL) AMENDMENT ORDBR,
1977

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND



